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SI. No. Name o f  Offices

18. National Textiles Corp. (Dolhi, Punjab and Rajasthan) Ltd.
19. Minerals & Metals Trading Cotp. of India Ltd.
20. State Trading Corp. of India Ltd.
21. National Thermal Power Corp. Ltd.
22. Ruial Electrification Corp. Ltd.
23. National Project Const. Corp. L<d.
24. Bharat Heavy Electricals Ltd.
25. Cement Corp. of India. ^
26. Bharat Aluminium Company Ltd.
27. National Textile Corp. Ltd.

Cancel Care andl Rese.uch Centre
4568. SHRI KUSUMA KRISHNA 

MURTHY: Will the Minister of
HEALTH AND FAMILY WEL
FARE be pleased to state:

(a) whether Government arc av/arc 
that a modem and comprehcnsiv.’ 
Cancer Care and Rcseaich Centre 
b'.‘ing set up in Delhi by nhatanishila 
CuHccr Foundation;

(b; if so. the dJlai's thereof;

(.) the extent of subsidy and finan
cial assistance proposed to be given 
to it by Union G vcrnment and 
WHO; and

(d) the types of services proposed 
to be provided to the patients, par
ticularly the weaker sections of the 
society?

THE MINISTER OF STATE IN 
THE MINISTRY OF HEALTH 
AND FAMILY WELFARE (SHRI 
RASHEED MASOOD): (a) Yes. Sir.

(b) Dharaimhila Cancer Foundation 
and Research Centre, a voluntary 
organisation is reported to have a 
proposal to establish n comprehen
sive Cancer Care and Research Cen
tre with modern facilities

(cl Th( Centre proposes to provide 
tho following facilities: —

]. Surgery.
2. Chemotherapy.
3. Radiotherapy including Bra-

chythciapy.
Manow Transplanta-4 Bone 

tion.
5. P .St 

tion.
Operative Rehabilita-

6. P.iin lelief and improvement 
of life for the terminally ill.

Dlrcctcirate of Ayurvela and Unani

4569. SHRIMATI SUBHASHI- 
N1 ALl:

SHRI MANORANJAN
BHAKATA:
SHRI C. SRINIVASAN:

Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to 
state;

(a) whether Government propose 
to set up a Central Directorate for 
Ayurveda and Unani in the capital;

(b) if so. the details thereof;

(c the functions likely to be aS" 
signed to the Directorate;

(c) There is no proposal to provide (d) whether Government also c_ 
^bsidy or financial assistance to the pose to start an All-India Ayu;,i 
Centre. University in Delhi; and -----
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(e) if so, whether this has been 

done in consultation with various 
States?

THE MINISTER OF STATE IN 
THE MINISTRY OF HEALTH AND 
FAMILY WELFARE (SHRI RA- 
SHEED MASOOD): (a) to (c) Gov
ernment is considering a proposal for 
setting up a Department Directorate 
of Indian Systems of Medicine and 
Homoeopathy in the Minisfy to 
strengthen the infrastructure (̂ f In
dian Systems of Medicine & Ho 
moeopathy. Details arc beino work
ed out.

(d) and (e) A proposil to set up 
a Central University of Ayurveda and 
Unani Medicine is under considera
tion of Government. A Committee 
was constituted in March, 1990 un
der the Chairmanship of Adviser 
(Health), Planning Commission to 
consider this. The Committee is yet 
to submit its report.

Constitutional Status to the 
Minority Commission

4570. SHRI G.M. BANATWAL- 
LA . Will the Minister of WELFARE 
be pleased to s ale :

(a) whether Union Government pro
pose to brine forward a Bill to give 
a constitutional status to the Minority 
Commission; and

(b) if so. by what time such a Bill 
is likely to be introduced in the Par
liament?

THE MINISTER OF LABOUR 
AND WELFARE (SHRI RAM VI
LAS PASWAN): (a) and (b) The 
matter is under consideration.

SpeciBj Grant to Andhra Pradesh for 
Urban Developnuent Projects

4571. SHRI SULTAN SALAH- 
UDDIN OWAISI: Will the Minister

'  URBAN DEVELOPMENT be 
ased to state:

whether Andhra Pradesh Cjo v - 
’ has requested Union Gov

ernment for a special grant for urban 
development in the State;

(b) if so, the details thereof; and
(c) the action taken by Government 

in this regard?
THE MINISTER OF URBAN 

DEVELOPMENT (SHRI MURA- 
SOLI MAR AN): (a) No such request 
has been received from the Andhra 
Pradesh Government.

(b) and (c) Do not arise. 
[Translation]
Irrigation Potential of Chhotanagpiur 

and Santhalpargana Regions
4572. SHRI R. L. P. VERMA: 

Will the Minister of WATER RE
SOURCES be pleaced to state:

(a) whether Chhotanagpur and 
Santhalpargana areas are full of na
tural rivers, streams, lakes, valleys and 
water reservoirs;

(b) whether generation of irrigation 
potential in these aieas has been 
n:gligiblc,

(c> if so, the reasons therefor; and

<d) the steps taken or proposed to 
be taken to provide better irrigation 
facilities in these areas?

THE MINISTER OF STATE IN 
THE DEPARTMENT OF AGRI
CULTURE AND COOPERATION 
IN THE MINISTRY OF AGRI
CULTURE (SHRI NITISH KU
MAR): (a) Yes, Sir.

(b) to (d) No, Sir. 26 medium 
schemes are under implementation 
which arc benefitting these areas. 
Anticipated achievement of irri
gation potential and utilisation by 
end of Seventh Plan is 42.12 thousand 
hectares and 34.81 thousand hectares 
respectively against the ultimate poten
tial tf  91.67 thousand hectares in 
this area.




